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Dated this the 19th Day of March 2022

Rema Smrithi, Advocate
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The Additional Chief Secretary,

Environment Department. | ‘ DE S £ A? C H‘E D

Sub: -Permission for installation of a comprehensive waste management tracking system —reg.

Sir,

The Kerala State Pollution Control Boardis the official authority in the State to implement

. the different Waste Managément and Handling Rules as specified under the Environment

Protection Act, 1986.

Waste Management right from the source of generation to final disposal requires proper
tracking to ensure that it does not pollute the environment. Presently the following types of
waste are being transported from the State to the final processing centres in and outside the State.

(1) Biomedical waste |
(11) Hézaxdous waste
(iii) E-waste
(iv) Serap ~
(v) Battery waste
: (vi) Construction and Demolition Waste
(vii) Rendering waste (chicken/animal)

(viii) Plastic

‘Keeping the Was'telcolleétion vehicles operating in a safe, timely and efficient manner is a
key factor in ensuring proper waste management in the state. At present there is no system to
track the movement of such vehicles by the Board.

Installation of GPS tracking devices on the vehicles will help us to keep a watchful eye on
the entire waste transport system. It will also enable to identify real time location of these

vehicles. This will reduce instances of illegal dumping of wastes which is a matter of serious



2 ,
concern for the Board. A GPS based Vehicle Tracking Software will aid in proper data collectiol.

and visualization mechanism for effectlve policy and decmon makmg by the Board Hence the

“Board is proposing to unplement a systern to track Waste movement.

The proposed system provid_es the following. -
| 1) Responsive Web Application/Mobile app for Pollution Control Board'& Waste generator
2) Android App for driver |
3) Consignment Tracking
. 4) Bar codfng
5) Alerts
6) Weight capture at delivery location and destination
. 7) Report generation .
The implementation of the system gives an organized vapproach in monitoring of waste
. movement in-the State and preparatioh of reports. It will also be beneficial in t'racking the culprit
in case of complaints on illégal dumping of waste. | ‘
Kindly accord sanction to the Board for implementing the syétem as it will be a major step in
successful compliance monitoring by the Board. A concept note in this regard prepared by
M/s. Uralungal Labour Contract Co-operation Society Ltd is attached herewith for reference.
As M/s. Uralungal Labour Contract Co-operation Society Ltd is a Govt approved Total

Service Provider, kindly inform whether the work can be awarded to them.

Yours faithfully



